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2s5x68, t$1,?3
E-mai1 : edprbnq0ylhOO, OOm

G$T No.0sAAAcI0eZCM'llH
clN : u748eeDL.l0tfpt0000fl0

Rai Bahadur $fiaraire Si"nEh Sugrar MiJ.ls f,ed,
HKSAR -247 663 (Distt. Haridwar), Uttarakhand

ffiLREsPoNslB|L|TY(osR}EXPEN$EsFoRTHEFlNANc|ALYEAR2022.23(UPTo
31'03.2023)

I
tffi Iffimw*'m

1 CSn arnount required to be spehd es per CgmPa,nie;s {ci, ?013 95,33,000 95;33,000

z
il^rc r nr rn nrtrrN DFlnl? R a M 11,46,934

r Fr---:r:^- e..-^-^^a 9,17.834
29.100

2,00,000
18,04,447

ung Near Kisan Inrtermediate 1,00,000

51,000
1.15.000

f)iclrihrrtion of 10O Blanket 25,000
3 79_993

oI ulanKers
15,00
11,00

5,03,750
-unanl 2,22,700

3,81,004

r!Errta!Iplllrl

n atid re,Pqir of Drain

Orain Nala work in LaksarTown done till close pf the year

-ponair tn lnwn drain rialEl

l6ilii-nZii.ffiEmo*nt fffidE-seqqlltq g[sPent csr account

@i*i*li?'?ffll;ru;;;

66,80,490

16,54,350

8,59,755
41,66,385

49,500 49,500
-uonlnDuuon

96.81,37{ 96.,91,371
3 infal -1,48,371 -1,48,371
4 ftlancg as on Jt.uo.4u.J I r-r, -
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&ai $aAadufl JVq'.sin Singfr. Suge't .l&llt lintud
Lakar - 247663 (Disn. Har;dwar) Uttarakhand

Ref.N o.cM/01/uEPPcE///29 Dzred - 72 03.2024

Uttarakhand Pollution Control Board, NGT MATTER
kriga!ion design building campus
BOOBXEE

Subject: ln the matter of OA No.530 o12023 titled as {Anuj Kumar Vs. State of
Utta.akhand & Ors" and OA No.49 5 oi 2023 htled as ' Mohd. Amjad &
Anr.Vs. State ofUttarakhand & Ors,"

Ths has relerence to your lette. No. UKPCa/Eo /cen-193-71? /2024/1473 dared
23.02.2024 aDd our letter No.GM/01/UEPPCB/1103 dated 27.02.2024 o.dere passed
by HoD ble NGT and jointcomnittee undertook inspection daled 14-15 Sept,23 and
11-12 Dec,23, Pointlvise compliance of recommadation are as under:

s, No. lDsDection of SeDtehber 14-15, 202 3
t) AS the unit having a colony of Approx

100 houses from which app.ox'mately
40 KLD of sewage is generated hence,
the unit shall install sTP of adequate
capacity for treatment of domestk

The unit has insElled and
commissio.ed 3 Nos. (15 KLD
eachl Sewage Treatnent
plan(srP) (Photo Enclosedl

ii.l Unrt shall construct boundary wall
beh'nd ETP to demarcate ft t om
adjacent Laksar drarn.

Unit has constru.t Boundary
wall behind ETP. [Photo copy
enclosed) Annexurell

iii.J Unit shall carry out adeqlacy and
performance assessment of ETP.

Unit already subDined ETP
Validation report by NSI Karpur
as directed byJoint connittee of
NGT. [Recived Photo copy
enclosedl Annexurelll

Unit shall make provsion forgravilional
flow from aeration tank to secondary
clarifier for effective perfornance of

w

Unit will be nake provision for
gravitional flow froD Aeration
tank to secoundary clariner fo.
effective performance of dariner
upto end ofJune2024.

4470



1lsi $qnsdlla JVqaain SingA Suga't .$Lilla &nited

Laksd 247663 (Distt. Hdidwa.) ULtdakhand

UDit shall submit irri8ation
management plan ro u(PcB.

Rega.ding irrigation mana8enent
plan, we have already written to
NSI l(anpur. UDit shall subhit
irrigation management plan to
UKPCB upto end ofMarch,2024 by
National Sugar Institute Kanpur
However we are subnitting
i.rigation management plan.(Copy
enclosed.) Annexure-lv

Unit shall ensure nete.ing at all
treated water consumption and
discha.se points and accordin8ly
ensure proper.ecord keeping.

Metering provided at the treated
water consumption points and
accordingly ensure proper record
h maintained. (Allflowheter photo
ehclosed) Annexure v

Inspection of December 11'12,
2023
The unit shall maintain the p.oper
.ecord of ash disposal in low lying

The unii has haintained the proper
record of ash disposal in low lying
area and Bio-compost, Annexure-VI

iiJ unit must ensure regular water
sprinkling in and around the boiler
and near baEasse storage a.ea of the
unino minimize the dustdispebion in
the ambrent eDvi.onDent,

Unit has provided the regular
wate. sprinkling system in and tbe
boiler and nea. bagasse storage
area ol the unit to minimize the
dust dispe.sion in the anbient

iii) The unit shall display board for
Hazardous waste storage at the
hazardous waste storage a.ea.

The unit already display the board
for Hazardous waste storage at the
hazardoDs waste storage area.
(Photocopy enclosedl Annexure'
vll

The unit shallrelocate the oil and
skimme. belt at appropriate place to
colle.t the entire oil & Grease content

The unit has relocated lhe oil and
skihne. belt at approp.iate place
to collect the entire oil & Grease
content of the etnuenl (Photocopy
enclosedl Annexure-vlll
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Rqi !]ahq&u ,rlat 4in Siugn Suyt .Millo lhnilBd

knLakstu 247661(D'sn.HaldwarlUtrdaknan
v.J The unitshallinstallair mixing system in

Equalzation Tank for proper
hominPatron ofefnuenL

The unit has installed air miring
system in Equili2ation tank tor
p.oper honinization of effl uent.
(Photocopy enclosedl Annerure
IX

The unit shall operate pribary Clar,ne.
properly to avoid anaerobic condition in

The unit P.imary Clariiier is
working satisfactorly .(At the
visit lihe this dariner gear was

The unit shall ensure proper functioning
oflime dosinBsystem,

Th€ unit already modiry the Lime
dosing system lor proper

viii.J The unit should getevaluaoon ofits ETP
lor its perfornace from Expert lnsitute
Repute/Expens in the field.

Unit already submitted the ETP
validation report from NSI
Kanpur[Received Copy
enclosedl Annexure-x

The unit shau ensure to haintain the
discharge norms as notified in the
Gazette Notiifcarion GSR 35(E) dated
146January 2016.

The unit will be ensured that
naintain the discharge no.ns as
nouned in the GazeFe
Noti'ication GSR 35 E dated
74.07.20t6.

The unir shall calibrate its ocEMs The Unit is being calibrate the
OCEMS regularly.

The unrt shall install Rownete! at
Borewell, SRS outlet and effluent
generation point in the mill.

The unit installed flowmeter at
Borewell, SRS outlet and already
installed at emuent gene.aoon
point in the mill. (Photo
endosed) Annexure-xl

xii The unit shall install flow heteB to
quanti5, the excess condensate utilizins
in distilleryunrt through CPU,

The unit already installed flow
mete. to quantily the excess
condensate u!ilizing in distillery
unit through CPU.

6472



qnadu'L .^/a,rain Singn Suga.t 
"tl,iMa 

0inilzd

Lakse 247661 (Distr. Hdidwd) Urumkhand
xiiil It is recommended that the unit shall

prepare comp.ehensive ir.igation
management plan througb reputed
governnent i.stitute/university,

Unit shall submit ir.igation
managenent plan to UKPCB upto
end of Mar.h,2024 th.ough
Reputed govt. Institute.(Nsll
However we are submitting a
rrigation management plan.
f CoDY enclosedl Annexure-XU

The unit shall maintarn the proper
record oi dudge as well as press mud
generation and disposal.

The unit is being maintained the
proper reco.d of sludse as well
as press mud generation and

w) The unitshall ensure proper tundioning
of SRS unit, so that sulphate hay be
emciently removed from the emuent,

The unit will be eDsu.ed proper
tunctioning of SRS uni!, so thal
sulphate may be efficiently
removed from the effluent,

xvi) The unit shall maintain Environment,
Health & Safety protocols

/rules/guidelines to avoid unwanted
accidents and organized conce.ned
perrodic assessment by the competent

The uni! already mainta'ned
environment, health & Safety
protocoh/rules/guidelines to
avoid unwanted accidents.

wii) The unit Da'nta'n water line/pipelines
to avoid water leakage,

The uDit already maintain
waterline/pipelines to avoid

wiiil The unit shall maintain good
housekeeping in the unitpremises.

The uDrt already mainta'ned
good house keeping in the unit

xix) The unit shall maintain tbe .ecord of
used/waste oil properly.

The unft already maintained the
records of used/waste oil

irfully,
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ttt i05002165en

Xlsi fianatlut. JVatuitt Singh Suga't ,tlIi(Ia
lDistitlery Diisi6nl

\ Ilksd- 247663 (Disn. Haridwa!) Ulirakhad

r.416 - 04,02,2021

)

(

ri']o ?io: d.ud.//o8.3

d-4T4 *+4
dr$q 6rqfdq,
rora"e rqw fuie't *J,
ft@ qFm r+a qfi-tn,

5*#247 667

fuq{ :- qro Eaodoao
State of U.P.

ergr.ra. i r

a6ias,

d dftd oa.
ors d lrqa

NO.49S/2023 Mohd Amjad & 
^Dr 

vs.

* qritc lar Faio r+.oe.zozs d

3qicer ftq-{6 d wqq * qft-o qAeI Fdi6 1a.08.2023 d n
arltr wgin d*3 zpr qrllc :ntei a :rr.d qri6 d@r m3i.sR
nu u(sl)tzoz+lstz ,ffia z.oz.zoz+ d ffftrrg rr
i gw fi-a q €fuo iFI E.T.P, salc4 6{r Eqr trqt

.: ) am Fi ari wff *wa aird d ergw tt

C nr,.A fr+g roa orc&erd ria-as tr

EZ4ZIT€,

E?.r's.3r4 @Frg?

?r r,;i.t'tr.:nJ. +rr
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Deputation of T€am

(

t6m: laker $g€r Cdp?hN(ty.hoqm)

txre fd&r 3 Mlr.ll 2c44.t ro99.n I5l

R€t No.GWol/lC/

Dabd-4.03.2024

Nalional Sugd Instltute,

Kalyanpur,

trlaplrl

Deaa Sir,

We are in sreat ne€d for a
eadidst. '

Aw,.tg',ru

inigalion manag€menl

- D-.--1 TT-

plan of trealed water al the
I

€arliest for inigallon management planPlease deputo your lBam at f|e
purpose alongwilh lho fee chaEes.

Thanking you,

Yours Falthfully,

G€n€ral Managgr

13479



v
@
2

Co
,t

FFln
q
I

F
t̂tr

*t
I
tt,i

v
I
IFIT

6 E;
E'
8C

a=
x9:t

€

-a

Ett

D
Dz6

5
€
oI
-{

m

=v
-
6)

3oz
D
E

a

a

E
5

I

I
F

;L

E

J
;

E

d

x

e

a

14480



A*<ln- - E.

\

I

15481



16482



.!!tl

17483



' 
\7y rw,4-j.( r{ - Vj

R.B.N,S, Suqa. Mllls Ltd,. Lak--1

16.11.2023 2530 710 653 5 05

17.11.242J 4204 1168 978 s 0.8 7.0

14.11.2023 5000 r 386 1142 9 0.9 4.2

19.11.2023 5000 r 3s9 1353 11 1.1 9.7

20.11.2023 6600 1831 1524 12 11.0

21 .1 1.2023 6740 1365 1424 1.1 10.3

2211242t 6350 1754 1602 13 115

23.11.2023 7574 2098 12.4

24.112023 6700 1U2 1592 13 1.3 11.5

25.11.202J 7960 2202 1898 I5 15 13.7

26.11.2423 8130 2250 1UA 15 1.5 133

27.11.2423 86 t0 2342 t8s8 15 1.5 1J.7

28 | 1.2023 8610 2367 1906 t5 1.5 13.7

2911.2023 8940 2441 1924 l5 1.5 13.9

3011.2023 8490 2322 1792 12.9

a1.122423 8850 2408 1763 127

42.12 2423 8610 2344 1705 123

03.12.2023 8520 2321 125

u 12.2023 3660 2372 1723 12.4

0512 202t 7930 2173 1673 l3 1.3 120

06.12.2023 5210 M1A 1330 9.6

07.12 2023 8370 2243 1693 12.2

04.12.2023 2069 1580 13 I 1.4

0912.2023 9030 2394 1T3A 12.5

10.12 2023 9320 2590 1807 13.0

11.12 2023 9130 2415 12.3

1212 2023 2536 1699 122

1312,2023 9040 2396 1845 15 15 13.3

1412.2023 8100 2138 t8 t4 15 15 13.1

15.12 2023 14200 26AT 1913 l5 1.5 13.8

16.12.2023 9530 2509 1765 12.7

18484



17.12.2023 9930 2610 1786 '12.9

1a.122023 7340 1931 1618 13 1.3 117

19.12.2423 10090 2635 1762 12.7

20 12.2423 9790 2560 1707 123

21 12.2023 9640 2520 t790 12.9

22.12.2023 9740 2544 1751 126

23,12 2023 10110 2642 '1714 '14 12.3

24.12.2023 9520 2500 1721 14 12.4

25.12.2023 9550 2511 1726 12.4

26 12 2023 10120 2660 1753 12.6

27 12.2023 9840 2584 1712 123

28.12.2023 8650 2262 1920 l5 1.5 1J.8

29.12.2023 9210 2404 1978 16 1.6 142

30.12 2023 9370 2448 2027 l6 16 14.6

31.12.2021 9820 2583 1851 15 '1.5 t3 3

a1 41.24234 8150 2145 1650 13 13 11.9

o2.o1 2024 6420 16e0 1685 13 13 121

03 01.2024 7900 2078 1658 l3 1.1 11.9

04.01.2024 7270 19J0 1611 13 l3 11.6

05.012024 8830 2340 1771 12.4

06 01.2024 8930 2380 1749 '12.6

07.01.2024 8980 2394 1757 12.6

08 01.2024 96J0 2570 1830 15 15 132

09.41.2424 7900 2116 1633 13 1.3 118

10 41.2024 a62A 2338 1741 125

'11 01.2024 s010 2125 1726 14 12.4

12.012024 1540 2037 1654 13 13 119

13.01.2024 8500 2300 '1713 12.3

14,01,2024 8680 2344 '1774 124

15.01.2025 6980 1885 1786 129

16.012024 6550 1779 r680 13 12.1

17 a1 2024 7000 1902 1760 12.7

18.A1.2024 5'100 '1373 1232 10 1.0 8.9

19485



19.01.2424 7530 2034 165l 13 13 11.9

20.012424 6120 1662 1520 '12 1.2 t0 9

21012024 6450 1742 '1532 12 1.2 11.0

22.O1.2024 6060 1638 1511 12 1.2 10.9

23 01.2024 5950 1615 h7a 12 12 10.6

24.O1.2024 6390 't722 1534 12 1.2 110

25 01 2024 6140 1674 1471 12 12 10.6

26 01 2424 6700 l8t7 1554 12 '|.2 '11.2

27.O1.2A24 1020 1913 1530 '12 '|.2 11.0

28.01.2024 7380 2027 1568 13 13 11.3

29 01.2024 6800 '1574 1563 13 1.3 113

30.01.2024 7340 2034 1589 13 1.3 114

31.01 2024 7380 2052 1565 13 1.3 113

al.02.2024 4150 1146 1305 10 10 9.4

a2.02.2024 4500 1241 1360 1.1 9.8

03.02.2024 1525 '1453 12 '1.2 105

04.02 2024 4850 1339 133S 1t t1 9.6

05.02.2024 3000 839 672 5 o5 4.0

06.02 2024 4J00 1180 960 I 0.8 6.9

07.02.2024 5470 1519 1267 l0 1.0 91

09.02 2024 5300 '1462 1259 10 1.0

09.a2 2024 6410 1741 1500 12 1.2 t0I

10 Q2 2024 8l]0 2244 1695 1.4 12.2

11A2 2024 8470 2350 1735 12.5

'12.02.2024 7860 2237 1696 14 '1.4 '12.2

'13.02.20?4 8000 2299 1709 '14 123

r4_02,2024 6110 1769 1372 11 1.1 9.9

15.02.2024 6670 1953 1460 12 12 10.5

16.02 2024 7130 2155 1520 12 '12 10.9

'17,02.2024 7210 2155 1529 12 1.2 110

'18_02.2024 7250 2191 1562 12 1.2 112

1S-A2.2024 6020 1009 13l6 11 1.1 97

20.a2 2024 7210 2164 1575 13 1.3 11.3
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21.@,20254 6250 1474 1415 1.2 t0.4

22.02.2024 6480 1930 1491 12 '|,2 10.7

23.02.2024 0360 1a97 1621 13 1.3 11.7

2+02.2024 690b 2069 1687 13 1.3 12.1

25.02.2024 6000 1743 1352 11 1.1 9.7

26.02.2024 5990 1765 1242 t0 1.0 9.1

27.02.2021 7130 2085 t49€ 12 1.2 10.8

28.02.2024 6000 1742 1406 t1 1.1 10.1

29.o2.2024 5730 1€62 1329 1l 1.1 9-6

II
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"$ushL Siu+ft Sugal "futiUA linilpd
lojstiilery Div'sionJ

Lakd - 247663 (DisLt. Hdidwat ULtadkhand
RetNo.cM/01/UEPPcB/ I I r@

Utta.akhand Pollution Control Board,
Irrigation design buildins canpus
BOO.!.$E

Subjectr ln the matter ofOA No.s30 or2023 titled as {AnujKuma.vs. Slate or
Utta.akhand&O$" and OA No.495 of2023 titled as" Mohd.Amjad&
Anr. Vs. State olUttarakhaDd & Ors,

This has reference to you. letter No. UKPcBIHo/cen-1a3'717/2024174?+ dared
23.02.2024 and our letter No.GM/01/UEPPCB/1102 .late.l 27.02.2024 and ode.s
passed by Hon'ble NGT and toint conmittee unde.took inspection dated 14 15 Sept,
23 and 11-12 Dec,23, PoiDrwise compliance of.ecommadation are as underi

Dated - 12.0J 2024

NGT MATTER

s. No. Inspection of September 14-15, 2023
t.) The unit shall ensure disposal of all

spent wasb i,e. about 4500 m3 stores
in tbree laBoons ot capaciry (192 5 m3,
192s n3 and 1372 m3) tbrougb
dryer in ehvironnentally sound
Dannerwithin two months tine and
thereafter, shalldismantle aU the 3

Unit disposed the lagoons spen!
wash through Dryer and
dismantling work under proBress
willbe completed trpto end ofJune,
2n24 excepr 7 days .oncent.ated
spent wash slorage Lagoons
capacity as per diredion of
cPcB/uKPCB.

iil The unit shall dkpose all the sto.ed
ready bio-compost and p.essmud in
bio-compostyard by adapting
app.opriate scientifi c method under
the supervision ofLKPCB within two

The Unit sell all the Bio conpost
upto end of June, 2024 after that
unit shall clean the Biocompost
area and send the photographic

iiil The unit shall prepare adequacyand
perforhance assessment .eport of
zLD schene for molasses based
distiilery as unit has elpanded its
production capacityfrom 60 KLPD to
120 KLPDand has installed sPray
drvere as ZLD svsten.

The unit already subni tted
(Received Copy enclosed as
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Afqx&in Shqh SugatL Llttlla linitpd
lD'5tillery Divisioni

Laksar 247661 (D;sd. Haridsar) Ullamknm
iv) The uniBhall nake Privison under

superyision oiUKPCB tor flow of
Laksar d.ain through the closed
conduitpipe line sta.!ing from 500
metes upstrean (u/t to s00 meter
downst.eam [d/s) ofthe unit to rule
out any possibility ofdischarge of
treated/untreated effl uent inro drain.

The unit shall make provision at
the earliest to provjde rhe condurt
pipe line/other perfect provision
upto eDd of iune, 2024 under
supervhion of UKPCB for now ot
Lakar drain starting from
upstieam to downstream {within
sugar niU & Dhtille.y P.emiset oi
the unit to rule out any possibility
of discharge of treated/untreated

vl It shallbe the.esponsibility ofthe unit
naintain the quality ofLaksa. d.ain at
downstrean ofrhe unit in
synch.onization with the quality at
upstrean oftbe unit. also unit shall
be responsible for tbe haintenance o'
rhe closed conduit pipline.

The Unit is already maintained the
quality of Laksar drain at
downst.eam of the unit in
synchronization with the qualiry at
upstream olthe !nit, also, unitwll
be responsible tor the maintenance
of the closed .onduit pipe line or
other Derfect provisions.

The unit shallcomplywith zLD norms
as per CPCB d iredioD dated
7.12.2015 issued undersection 18[l]
(b) ofwater (Prevention & Control of
Pollu tion )At, 1974.

The Unit aheady complied with
zLD norns as per CPCB direction
dated 07.12 2015 issued under
section 18(11 (b) or Wate.
(Prevention & Control of Pollutionl
Acr,1974.

vii) The unit shall complY with the
consent conditions i$ued by UKPCB

and shailensu.e thatno fresh
con.entrated spent wash shallbe
disposed through bio-composting and
entire spet wash shall be totally
disposed through spraY dryer

The unit aheady conplied with the
consent .onditions issued bY
UKPCB and shall ensure that no
fresh concentrated spent wash will
be disposed through bio-
composting and entire sPeDt wash
is being totally dNposed through
sDraydryer.
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fui fuaAail*r .trlat{sin Singll Sugatl "Mill.l linil4d
lDistillery D,v,s'on)

Laksd - 24?663 (Distt. Haridwar) Utta$khmd

2. Irspection of December 11-12,
2023

U The unit shall install flow meters at
the abs tracti on points on both the
bore welh ofsugar and distilleryunit.

The Unit aheady inslalled
Eorewell water Ilow Deter at the

suEar mill and distillery unit at
water usi.g point However unit
inslalled flow rDeter at the

abstrad'on point [Photo enclosed

iil The unit shall comply with tbe
consent conditions issued by UKPCB
and sbaU ensure that no f.esh
concentrated spent wash shall be
disposed through bio-copostrng and
entire spentwash shallbe totally

The unit already .ompued with the
consent conditions issued by
UKPCB and shall ensu.e that no
fresh concentrated spent wash will
be disposed through bio-
.omposting and entire spent wash
is being disposed through spray

iiD The unitshall consuDe the
concentrate sPentwash stored in
lagoons of capacity 1925 and 1375 m3
in dryer in environ mentauy sound
manner thereafter unit shall
dismantle aU the 2lagoons iD

compliance to the re-commeDdations
ofthe joint comminee rePort
datedzl.11.2023.

The Unit wru conrume all the
concent.ate spent wash stored in
Logoons through Dryer. The Unit
shall dismantle the lagoon upto
end of lune, 2024.. Dismantle

work are under progress [Pboto
enclosed asAnnexure{ll) except 7

days Concentrated Spent wash

storage lagoons capacrty as per
Di.edioD of CPCB/UKPCB.
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Einiled
{Distillery Division)

Laksar - 247663 Dislt. IfuIidqe) Ut@Ekhud

iv) After completion ofthe bio.
componinS cycle, the unit shall sell all
the bio.compost and afte. that the
un't shall clean the bio-conpost area
and shall subm't photocraphic
e!ldence to uKPcB.

The Unit sell all the Bio compost
upto end of June, 2024 after that
unit shall clean the Biocohpost
area and s€nd th€ photogmplic
evldence to UKPCB.

aitutidly,
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